CENTRAL ADMINISTRATIVE TRIBUNAL
Principal Bench, New Dalhi.

0.A.Ne.230/1994

Noew Delhi, This the 14th Day ef February 1994,

Hen'ble Shri P.T. Thiruvengadam, fMembar {A) '

1, Shri Raghubir Singh
WZ-314, Nangal Raya,
New Delhi - 46

. Shri Raju
S/o Shri Raghubir .Singh
WZ-314, Napgal Raya,
New Delhi~46 ..Applicants

By Advccade Shri B.N, Bhargava)
Versus

1. Unien of India Threugh
The general Manager
Nerthern Railuay
Bareda Heuse,

Now Delhi,

2, The Divisienal Railway Manager,
Northkern Railway Divigien

3, The Divisienal Persennsl Officer,

Narthern Railuay Divisign

New Delhi, . olespondents
By Nene

0 R D E R(Oral)

13

1. The lesarned ceunsel for the applicant sesks permissian
tc withdraw this OAF with a liborty te file a frash CA
Wwith regard tc the rdliof claimed. Permissien is granted

and tho OA is treated as withdrawn, No costs,

Py gy

(P.T. THIRUVENGADAM )
Membier {(A)

Lce



